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IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL
REGIONAL BENCH : ALLAHABAD
COURT No. 1

APPEAIL No. 8T/1571/2011-CU[DB]

(Arising out of Order-in-Original No. 20/Commr/MRT-12011 dated
27/07/201 1 passed by Commissioner of Central Excise, Meerut-1)

M/s Bajaj Hindusthan Lid. - Appellant
Vs,

Commissioner of Cenfral Exeise, Meerut- Respondent
Appearance:

Shri Bipin Garg (Adv.) & Ms. Stuti Saggi (Adv.) {for AppeHant
Shri Rajeev Ranjan {Joint Commi) AR {for Respondent
CORAM:

Hon’ble Mr. Anil Choudhary, Member (Judicial)
Hon’ble Mr. Anil G. Shakkarwar, Member {Technical)

Date of Hearing : 24/01/2018
Date of Decision 24/01/2018

FINAL ORDER NO=. 7035 % (2218 £2
Per: Anil G. Shakkarwar
No. 20/Commr./MRT-1/2011 dated 27/07/2011 passed by

Commissioner of Central Excise, Meerut-1,

2. The short issue involved in the present appeal is
whether the appellant is entitled to avail Cenvat credit of
Service Tax paid on construction of dormitory used for staff in
the factory and that of Service Tax paid on Pandal &
Shamiyana used during sugar season for activities related (o

manufacture. ﬂ
Vi



APPEAL No. §7/1575 /0 1-CUDn]

T

5 The Learned counsel has submitted that in appellant’s
own case through Final Order No.A/71086/2017-EX|[DE]
dated 04/09/2017, it was held that Service Tax paid on
construction of rest room and dormitory is admissible to the
appellant for availment of Cenvat credit. Further Pandal &
Shamiyana Services were held to be eligible for availment of
Cenvat credit in the case of M/s Reliance Industries Ltd. Vs.
Commissioner of C. Ex. & 8.7, LT.U. Mumbal as reported at

2016 {(45) S.T.R. 383 (Tri.-Mumbai.

4, The Learned A.R. for Revenue has relied on the

impugned order,

5, By following the above stated two precedent orders of
this Tribunal, we hold that appellants during the period of
these proceedings \’\.-‘@-I'(:‘ eligible to avail Cenvat credit of
Service Tax paid on construction of Dormitory, Shamiyana &

Pandal.

6. We, therefore, allow the appeal filed by appellant by

setting aside the impugned Order-in-Original.

) ~7(Dictated & Pronounced in Court) e
-Sd/- -Sd/-
(ANIL CHOUDHARY) . (ANIL G. SHAKKARWAR)
Member {(JUDICIAL) R Member (TECHNICAL)

o . -
s G W eted Trite Copy &,
- N
"\6‘37
€} .
Ht\e.{?:!' g

P e 1







